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CENTRAL ADMINISTRATIVE TRIBUNAL.: PRINCIPAL BENCH

Original application No.1012 of 1222

Mew Delhi, this the 17th day of May,l1?97%
HON’BLE SHRI N.SAHU,MEMBER(A)

sh :
ri Palaniswamy,
bOUt. 20 years
ident of: HOl:Z,ShaKkurpur,
Delhi-11003
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Menthly Rated Casual Labour

In the Departmental Canteen

Ministry of Planning & Programme Inplementation,
Departmaent of Statistics,

Patel Bhawan,

New Delhi-110001. ~-APPLICANT
(By Advocate: Shri B.B.Rawal, through proxy © counsel
shri B.L.Madhok)
Yersus

1. Union of India
through the Secretary,
Ministry of Personnel,Public Grisvances & Pension
Department of Personnel & Training,
Government of India,
North Bloock,
Hew Delhi-110001.

2. The Secretar
Ministry of Plannlng & Programme Implementation
Department of Statistics,
Government of Inula
Patel Bhawan,
Mew Delhi-110001.

b ()

Z. Shri Dsepak Seth,
Secretaryf{Canteen)

Ministry of Planning & Programm
Department of Statistics,
Government of India,

Patel Bhawan,

Maew Delhi-~1100061.
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4. Shiri sunil Kumar,
Monthly Rated Casual Labour and juniocr
to the applicant in terms of length of service
Ministry of Planning & FProgramme Implementation
Department of Statistics, '
Government of India,
Patel Bhawan,
New Delhi-110001. ' ~RESPONDENTS
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B8y Hon’ble Shri_N.Sahu.Member(s).

Shiri  B.L.Madhok, learned proxy counsel for the

applicant seeks permission to withdraw the 0.4. In fact.

ahri B.B.Rawal was himself present in the morning and

'Prayer allowed. The O0.A. 1s
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( N. SAHU )
MEMBER(A)




